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HE A HA G c RT T U H
(HIG H COURT OF ASSAM, NAGALAND, MIZORAM AIrtD ARUITACHAL PRADESH)

lto.HC.WI-51 / 1997/288S /A
Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pratim Kumar Bora,
District & Sessions Judge,
Barpeta. J

2Z March,2o24Dated Guwahati, the

Casual leave.

Your letter No. DJB/120a(e dtd.21O3.ZO24.

GI RARruIGIIINcE)

Memo No.HC.Vtt-SLltggt 12886/A, dated ) 2Z_ o3 - -ZsZ7

1l. rn"project Manager, cauhati High Court

With reference to the above, I am directed to inform you that your prayer for.'tsuar reave on 22.09,2024, atong with station reave permission, with the officiarvehicle' at own cost, from the evening of 21.o3.20;4ti, the mornin g oJ 27.03.2024,has been granted' The next senior most Judicial officer available at the station would remain incharge of your Court and Office in your absence.

Yours faithfully,

cL/-
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